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(c) the names of the educational, 
eclentUlc and cultural orsanlsation1 
entitl"<l to havP Associate Membership 
of this Comm•�sion? 

Tbe Deputy MinMer of Natural 
Resources and Scientulc Reaeareh 
(Shri K. D. MaJayjya): (a) The three 
aub-Commillelons are beln1 reconsti
tuted in accordance with the revised 
constitution. 

(b) A tentative proaramme has beeu 
drawn up In the Ministry for the COi\· 
slderation of the Commlsalon and r, 
1iven in the statement laid on the 
Table of the House. [ .See Appendix 
V. annexure No. 32] 

( c) A statement is laid on the Table 
of the Houae. [See Appendix V, an
nexure No. �2] 

Sbrt S. N. Du: May I know, Sir, 
whether the Textbook Committee 
which was appointed by the Indian 
National Commission has finalised the 
work · in re,ard to the stTutiny of 
Indian HNtory textbooks? 

Shri K. D. Malavlya: We have not 
yet received the report of the Text
book Committee. 

Sbrl S. N. Du: May I .know, Sir, 
how many Committees are functioning 
under the auspices of the Indian 
National Commission? 

Sbrt K. D. Malavlya: There are 
three sub-commissions whlcb have 
proposed by the interim. Indian . 
National Commission, and thMe sub
commissions are: The EducatiOn Sub
Commission. The Science Sub-<'..ommls
sion. and the Cultural Sub-Commis
sion. These are in the process of bein& 
formed. As soon as the names of re
presentatives of States and other 
as�odations have been rc'<'eivcd by 
the Goverrunent, they will be formed. 

Sbri 8. N. Du: I wanted to know 
the varioll8 Committee. functioning 
under the Indian National Commwlon 
such as Ad-hoc Committees of the 
Science Commission, the Textbook 

Committee. the Translation Com
mit�. t� l'!op11larisation of UNESCO 
Committee. 

Sbri K. D. Malavt,a: I haven't 
those ir,formations jµet now. 

Sbri S. N. Du: May I know wh.,thP.r 
a Seminar 011 Gandhian teachinc and 
philosophy has been held or is pro
posed to be held'? 

Sbrt K. D. Malavl,a: So far as is 
known to me. It. is to be held some 
time early next y�r. 

Sardar Hakam 81D1b: May I know 
whether arty Important problem, were 
studied by this Commission or 11s 

Committees during the last year. and 
whether they have elven any report. 

Shri K, D. Malavlya: Only the Con
stitution has so far been prepared by 
the interim Commission, and as soon 
as the permanenC Commission is 
formed all important problems will be 
ronsidered by them. 

Sardar Hukam Singh: May I know 
whether any seasion of the Com
mission was held after 1951? 

Tbe Mlalater of Educadon aad 
Natunl Reaolll'Ce8 and SclenUftc Re
aeareh (Maulaaa Aud): No. 

Shrl S .  N. Du: From the statement 
it appears that a ·certain number ot 
educational srlf'nt·flr. and cultur.11 
or;anlsations have been approved for 
associate membership ot the Indian 
National Commission. What Is the 
basis on which thl'se organisations are 
approved. and have the applications of 
certain institutions been rejected? 

Sbri It. D. Malavlya: I am not aware 
whether applications have been 
rejected or not. 

Sbrl 8. 8. Manby: Is there any 
officer of the Commission In charee of 
the Gandhian seminar to be held In 
India? 

Sbri K. D. Malavlya: 
aware. 

0C£ANOCRAPKY 

am not 

•9t9. Dr. aa- Rao: (a) Will the 
Minister of M.ail- be pleued to 
refer to the reply to unstarred cauestion 
No. 668 for 31st July, 19112 and atate 
whether a foreian Profeuor is com
in& to India to &uide and direct Ooe
ano,raphlc research In an Indian 
University? 

Cb) If so, who is he and what Is tbe 
aeency throu1h which he la comlna? 

(c) What are his emoluments a• 
met by the Government ot India? 

(d) How long doe1 he propose to 
stay here and what are the detailed 
schemes of hi1 work here? 

(e) Which Is the University at 
which he is to work and since when 
did the work on oceano,raphy start at 
this University? 

( f) Is It a fact that oceanoerapblc 
study of Indian waters will maka 
available data of vital Importance to 
the Naval Defences of the country? 

TIie Depat7 Mlal9ter of Natani Re
- 1111d SeleaWle 8-areb (Shrt 
K. D. MaJnlya): ?aJ" Yes. Sir. 

(b) Prof. Eu1ene C. LaFond. Head 
ot Oceanoerapby Branch. U.S. Navy 
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Electronics· Laboratory haa come to 
India through the Uni.ed States Edu
cational Foundation In India. 

(c} NII. 
(d) The Professor has come to India 

for nine months. The scneme of his 
work ls-

(1) to survey the ,geolo11lcal ond 
bloloalcal features of the 
Western Part of the Bay of 
Be�al. 

(Ii) to do advanced teaching work 
In Oceanography, and 

(Ill) to train members of the staff 
of tire University In t.li, e 
methods of advanced lnvesh
fatlons. 

(e) Andhra University. The subject 
of Ocean01raphy waa Introduced . In 
the University In 1948 as a special 
subject in University Department of 
Atmospherics and Meteoroloay. 

(f) Such study will lead to an i n 
crease o r  knowtedee and the results or 
the survey would be very useful to 
the Indian Navy. The Government do 
not consider that this matter is such 
that trom the point of view of defence 
all scientific researcli In connection 
with It 1hould be barred. 

Dr Rama Rao: May I know, Sir. if 
the United States Naval Officer has 
any teaclilne experience in any Uni
versity? 

Sbrl II:. D. Malavlya: I think he has 
enough experience. because he Is the 
head of the Oceanography Branch of 
U.S.A. 

Dr. R.aala Rao: As. a naval officer. 
has he had any experience in any 
University• 

Shrl K. D. Mala•ba: 
aware ot It. 

am not 

Sbrt B. S, !Wl!rtb7; How many 
students who have obtained degrees in 
the Andhra University In Oceano
graph;v. have been .sent to foreign 
countries for further tralnlns? 

Sbrl K. D. Malavl:,a: I have no in· formation. 
Shrl V. P. Nayar: May 1 know what 

is the period or service of this officer 
in the United States Navy? May I also 
know what steps the Government take 
to prevent such officers who come to 
India for doing sclentlftc work, from 
using Information which they gather 
here. a11alnst the Interest, of India? 

Shrl II:. D. Malavlya: We have said 
that we cannot bar the studies In 
oceano1raphy or any .of these sclent'es. 
bP.cnuse of just a doubt that somebod,· 

would take away Information from 
here. 

Sbrt V. P. Nayar: That Is not the 
answer to my question. My question 
was .. . 

Tbe l'rlme Minuter (Sbrl Jawahar
lal Nebru): May I say a word, Sir? 
The only answer that can be liven Is 
that Government Is vlallant about 
that. 8ut Government, keepln1 that 
vi conslder11tlon. does not want sclentl. 
ftc work to suffer. If they have any 
doubt about anything belne done 
whkh Is contrary to national Interests. 
well. they Intervene. 

Shrl V. P. Nayar: TFiat la an answer 
only to the latter part of my question. 
The first part of my question WBI thll. 
Has the Government any .Information 
about the period tor which this officer 
has been working In the United States 
Navy? 

Tbe Minister et EdacaUoll u4 
Natural Reso..n:es alld Sete1atlk Re
search (Maalaaa Auel): Nine months. 

Sbrl V. P. Nayar: I am not asking 
for details of his service In India. I 
want to know what period of service 
this officer had In the United States 
Navy? 

Shrt II:. D. Malavlya: We are not 
aware of It. 

Dr. Rama Rao: May I know whether 
the 1electlon of a major pert like 
Vlzagapatam has anythint to do with 
his selection? 

Sbrl &. D. Malnba: No, Sir. 

RU¥L BANKING ENQUIRY COMMITTU 

0911. Shrt S. C. Samaata: Will tbe 
Minister or Finaaoe be pleased to re

fer to the reply to starred question 
No. 3122 asked on the 14th April, 1951 
and state which of the recammenda
tlons of the Rural Ban.king Enquiry 
Committee have been Implemented 10 
far by the Central Government? 

Tlae Mbll*r of llefta• u4 •· 
peadlhlre (Sbrl Ty�): The actual 
implementation of most of the recom
mendations lies within the sphere oC 
action of the Reserve Bank of India 
ancl the St.ate Governments. The 
Government of India is concerned 
mainly with Initiating action and pro
viding guidance to the State Govern
ments as to the steps to be taken by 
them for implementing the recom
mendations. For the action JlO far 
taken in this direction. the attention 
of the Member is Invited to paragraphs 
37 to 52 of the 'Report of the Central 
Board of Directors of the Reserve 
Bank for the :,ear ended June 30, 
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